NOTICE

In absence of Hon’ble Officiating Chairperson all mentioning of Fresh cases/ urgent
listing/ listing of I. A’s etc. be made before Bench of Hon’ble Mr. Justice Jarat Kumar Jain,

Member (Judicial).

By order of Hon’ble Officiating Chairperson

-sd/-
Registrar

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L. BUILDING., NEAR SCOPE COMPLEX, CGO COMPLEX., NEW DELHI

DAILY CAUSE LIST DATED 02.09.2021 (THURSDAY)

COURT —1III (VIRTUAL MODE)

10:30 AM
In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Ms. Shreesha Merla,
Member (Technical)
For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. I.A. No. 1301 of | UTI Structured Debt Opportunities Mahesh Agarwal Ankita Singhania
2021 in Comp. Fund-I Amit Jaste
App. (AT) (Ins) Vs.
No. 89 of 2021 Pinkush Jaiswal
For Admission (Fresh Cases)
2. Comp. App. (AT) | Mustansir Changi Ananyaa Mazumdar | Hetal patel
No. 94 of 2021 Vs. Karan Mathur-R1

The Hussani Lakada Bazar Pvt. Ltd. &
Ors.

3. Comp. App. (AT)
No. 96 of 2021

Bhandari Cross Fields Ltd. & Anr.
Vs.
Registrar of Companies & Anr.

Akash Deep Gupta

4. Comp. App. (AT)
No. 97 of 2021

Internex Poly Pvt Ltd.

(Formerly Known as Shubhnil Yarns
Pvt. Ltd.)

Vs.

Gangotri Infrastructure Pvt. Ltd.

Satyan S. Israni




(Ins) No. 556 of
2020

Reconstruction Pvt. Ltd.
Vs.
Girnar Fibers Ltd.

5. Comp. App. (AT) | Sudhir John Horo Karan Malhotra Pallavi Kumar
No. 98 0f 2021 Vs.
Ideaworks Design & Strategy Pvt. Ltd.
& Ors.
For Admission (After Notice)
6. Comp. App. (AT) | Prayag Polytech Pvt. Ltd. Vipul Ganda Megha
(Ins) No. 705 of | Vs.
2019 Bon Lon Petrochem LLP.
7. Comp. App. (AT) | Invest Assets Securitisation & Harsh Garg Manish Jain

8. Comp. App. (AT)
(Ins) No. 968 of
2020

Agarwal Veneers
Vs.
Fundtonic Service Pvt. Ltd.

Ashish Choudhury

Shivram C.S.
Ganeshan
Garima Bajaj

9. Comp. App. (AT)

BKB Transport Pvt. Ltd.

Saurabh Jain

Balbir Singh-ASG

No. 92 of 2021

Vs.
Modi Landscapes Pvt. Ltd. & Ors.

(Ins) No. 122 of | Vs. R. Sudhinder
2021 NTPC Ltd. Shyam Gopal
10. | Comp. App. (AT) | Navneet Kumar Gupta Atul Sharma Azeem
(Ins) No. 473 of | Vs. S. V. Subba Rao
2021 Bharat Heavy Electricals Ltd. Ayush Agarwal-RP
11. | Comp. App. (AT) | Kashi Viswanathan Sivaraman Prateek Khushwaha | Shyam Goel
(Ins) No. 573 of | Resolution Professional Kindle Mahtashim Kiryiya
2021 Developers Pvt. Ltd.
Vs.
Anurag Sachdeva
12. | Comp. App. (AT) | Ramesh Shantilal Modi & Anr. Ashish Choudhury Ramesh Thakkar-R2

Kumar Anurag
Singh-R2, R3 & RS
Chetan Kapadia-R4

For Hearing

13. | Comp. App (AT)
No. 168 0f 2020

Pradhyuman Kumar Dwarkadas Patel
Vs.
Bhupendra Dwarkadas Patel & Ors.

Natasha Dhuman

Varsha Banerjee-R1
to R12

Milan Singh Negi-R15
Atul Sharma-R16




02:00 PM

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial), Hon’ble Dr. Alok Srivastava, Member
(Technical) and Hon’ble Ms. Shreesha Merla, Member (Technical)

For Orders

14. | LA. No. 3012 of | Apya Capital Services Pvt. Ltd. Bani Dikshit Himanshu Yadav
2020 (L.A. No. Vs.

1154 0f 2021) in | Guardian Homes Pvt. Ltd.
Comp. App. (AT)
(Ins) No. 412 of
2020

Copy to: -
By order of Hon’ble Officiating Chairperson
1. Notice Board -sd/-
2. Website: www.nclat.nic.in Registrar



http://www.nclat.nic.in/

